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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL, PRINCIPLE 

BENCH, NEW DELHI 

ORIGINAL APPLICATION NO.695/2024 

 

Shayamji Mishra     --- Applicant 

Versus 

State of U.P. & Ors.               --- Respondents 
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1. REPLY ON BEHALF OF DIVISIONAL FOREST 

OFFICER, OBRA 

 

2. ANNEXURE-A 

A COPY OF SECTION 20 GAZETTE 

NOTIFICATION OF VILLAGE BILLI MARKUNDI  

 

3. ANNEXURE-B 

A COPY  OF KHATAUNI OF PLOT NO 2327KA OF 

VILLAGE BILLI MARKUNDI (LAND IN 

QUESTION) OF OBRA COLONY, UTTAR 

PRADESH RAJYA VIDYUT UTPADAN NIGAM 

LIMITED 

 

4. ANNEXURE-C 

A COPY OF DETAILED LIST CONTAINING 

DIAMETER CLASS WISE DESCRIPTION OF 

TREES  

 

5. ANNEXURE-D 

A COPY OF APPLICATION LETTERS OF 

EXECUTIVE ENGINEER, OBRA ‘C’ CIVIL 

CONSTRUCTION DIVISION-I, UPRVUNL 

REGARDING PERMISSION FOR FELLING OF 

4191 TREES  LETTER NO.1- 148@vks0lh0t0fu[ka&1 
fnuakd&10-05-2016  AND  LETTER NO.2- 240@vks*lh*tk 
fu[ka&@oufoHkkx fnuakd&20-10-2016  
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Date: 13.12.2024 
Gigi C George 
Adv.
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